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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 25th September, 2024

Ref: HQ-PUB015/1/2020-PUB-BIS (1042).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian standards,
particulars of which are given in schedule hereto annexed have been established.
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SCHEDULE
Sl No., Year & Title of the Indian No. and Date of Date till which the
No. Standard Month/Year of Establishment of standard without the
the Amendment the Amendment amendment as
mentioned in column 3
shall remain in force
(€Y (2 3 () )
1 IS 4308 : 2019 Amendment No. 1 | 23 September 2024 22 March 2025
Dry Chemical Powders for Fire September 2024
Fighting— BC, ABC and D Types —
Specification
(Third Revision)
2 IS 5484 : 2023 Amendment No. 1 | 23 September 2024 22 March 2025
EC Grade Aluminium Rod Produced September 2024
by Continuous Casting and Rolling —
Specification
(Third Revision)
3 IS 15477 : 2019 Amendment No. 1 | 23 September 2024 22 March 2025
Adhesives for Use with Ceramic, September 2024
Mosaic and Stone Tiles —
Specification
(First Revision)
4 IS 15683 : 2018 Amendment No. 1 | 23 September 2024 22 March 2025
Portable Fire Extinguishers — September 2024
Performance and Construction —
Specification
(First Revision)
5 IS 16018 : 2012 Amendment No. 3 | 23 September 2024 22 March 2025
Wheeled Fire Extinguishers — September 2024
Performance and Construction —
Specification
6 1S 16070 : 2013 Amendment No. 1 | 23 September 2024 22 March 2025
Quality Management Systems — September 2024
Particular Requirements for the
Application of 1ISO 9001 : 2008 for
Power Sector Equipment
Manufacturing, Service and Utility
Organization
7 IS 17682 : 2021 Amendment No. 1 | 23 September 2024 22 March 2025
Aluminium Composite Panel — September 2024
Specification
8 IS/ISO 22000 : 2018 Amendment No. 1 | 23 September 2024 22 March 2025
Food Safety Management Systems — | September 2024
Requirements for any Organization in
the Food Chain
(First Revision)

P. RAJESH, Scientist G & DDG (ITS, PRT & TNM)
[ADVT -111/4/Exty./539/2024-25]
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